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...(Interruptions)... Please sit down. ...(Interruptions)... What is this going on?
...(Interruptions)... This is Question Hour. ...(Interruptions)... Ambikaji, Seljaji, please
sit down. ...(Interruptions)... Hon. Members who want to debate a subject not on
the agenda are welcome to go outside and continue the debate. ...(Interruptions)...
Please sit down. ...(Interruptions)... 96 STl ...(AAYT)... What is this going on?
...(Interruptions)... Nobody is listening to anyone. ...(Interruptions)... What is the
purpose of this shouting? ...(Interruptions)... Question No. 151 ...(Interruptions)...
Let the answer be given. ...(Interruptions)... Question No. 151 ...(Interruptions)...
Please sit down. ...(Interruptions)... Please sit down. ...(Interruptions)... The House
is adjourned for ten minutes. ...(Interruptions)... 1 would request those who want to
carry out a debate, which has nothing to do with Question Hour, can go out and
carry out the debate.

The House then adjourned at two minutes past twelve of the clock.

The House reassembled at eleven minutes past twelve of the clock,
MR. CHAIRMAN in the Chair.
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Installing ePoS devices at FPSs

1*151. SHRI HARIVANSH: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) by when electronic Point of Sale (ePoS) devices will be installed at all Fair

Price Shops (FPSs) in the country;

(b) whether Central Government is extending any financial assistance to State

Governments for installing this device;

(c) whether there is any scheme to connect all ration cards with Aadhaar and

by when Direct Benefit Transfer scheme will be introduced therein; and
(d) the amount getting wasted annually in PDS due to corruption?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(SHRI RAM VILAS PASWAN): (a) to (d) A Statement is laid on the Table of the

House.
Statement

(a) and (b) Based on States/UTs’ reports, till now more than 91,000 Fair Price
Shops (FPSs) have been reported to be automated. Government aims to provide
automation facilities in 3 lakh FPSs by March, 2017 out of total 5.35 lakh FPSs.

As regards financial assistance, under NFSA Government has approved norms
for FPS dealers' margins @ I 87/qtl. for 23 general category States/UTs and @
% 160/qtl. for 13 special category States/UTs, which also includes reimbursement of
% 17/qtl. for their expenditure towards purchase, operations and maintenance of Point
of Sale (PoS) device at the FPS for automation. Such expenditure would be shared
between Centre and State Governments on 75:25 basis for special category States/
UTs and on 50:50 basis for General category States/UTs.

(¢) Department from time to time has been requesting all the States/UTs to
complete the digitization of their beneficiary database and also to seed available
Aadhaar numbers therein. However, States/UTs have to ensure that no beneficiary
should be denied benefits under NFSA/TPDS for not getting the Aadhaar number, if
entitled. At present, Aadhaar seeding at National level stands at 45% in the ration

cards as per the reports received from States/UTs.

As per the ‘Cash Transfer of Food Subsidy Rules, 2015°, which was notified
on 21-08-2015 under the National Food Security Act, 2013, scheme of providing

+ Original notice of the question was received in Hindi.
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food subsidy in cash into the bank account of entitled households to enable them to
purchase foodgrains from open market, can be taken up in the identified areas for
which there is a written consent of the State Government/UT Administration. With
the consent of UTs, the scheme has been implemented on pilot basis in Chandigarh
and Puducherry w.ef 01.09.2015 and it has been partially launched in Dadra and
Nagar Haveli UT from 01.03.2016.

(d) No such information is maintained at the Central level as the Targeted Public
Distribution System (TPDS) is operated under the joint responsibilities of the Central
and State/UT Governments wherein operational responsibilities of identification of
eligible beneficiaries under NFSA/TPDS and issuance of ration cards to them and
supervision over monitoring of functioning of Fair Price Shops rest with the concerned
State/UT Governments. As and when any complaints are received by the Central
Government from individuals/Rganizations as well as through press reports etc., they

are sent to concerned State/UT Government for inquiry and appropriate action thereof.
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[The questioner (SHRI RAJIV CHANDRASEKHAR) was absent.]
Legislative sanction for Aadhaar

*152. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether it is a fact that Aadhaar programme is world’s single largest
biometric database and is operational without legislative sanction and, therefore,

without legislative safeguards for individual data privacy and protection;

(b) if so, whether Government intends to review and re-introduce the UIDAI
Bill in Parliament to ensure that the programme is subject to adequate Parliamentary

scrutiny with legislative sanction; and

(c) if so, the details thereof and if not, the reasons therefor?



